GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
LOK SABHA
STARRED QUESTION NO. 2
TO BE ANSWERED ON 25.04.2016

SOCIAL SECURITY FOR LABOURERS
*2. SHRI RAVNEET SINGH:

Will the Minister of LABOUR AND EMPLOYMENT be pleased to
state:

(a)whether the Government has taken note of the issues concerning
safety, health and environment at work place especially in the
manufacturing sector and if so, the details thereof;

(b)the details of various plans and schemes undertaken to improve
upon such concerns, budgetary provision made and funds utilised
during the last three years and the achievements thereof;

(c)the nature and details of incidents occurred in work place
especially violation of safety, health and environment reported
during the last three years, State-wise; and

(d)the compensation paid to the victims of such incidents during the
above period?

ANSWER
MINISTER OF STATE (IC) FOR LABOUR AND EMPLOYMENT
(SHRI BANDARU DATTATREYA)

(a) to (d): A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF LOK
SABHA STARRED QUESTION NO. 2 FOR 25.04.2016 BY SHRI RAVNEET
SINGH REGARDING SOCIAL SECURITY FOR LABOURERS.

(a) & (b): Yes, Madam. The Government of India is aware of the
various issues concerning safety, health and environment at
workplace especially in the manufacturing sector. Various Schemes
are being implemented by the Ministry of Labour & Employment for the
safety, health and environment at workplace of workers. A gist of the
Schemes is annexed at Annexure-l. The details of budgetary
provisions made and financial achievements during last three years in
this regard is annexed at Annexure-il.

(c): The details of accidents along with the nature of accidents
(fatal/serious)took place during the last three years are annexed at
Annexure -lll.

(d): The details of compensation paid to victims are annexed at
Annexure-1V.




ANNEXURE —|

Annexure-| referred to in reply to parts (a) and (b) of Lok Sabha Starred Question No. 2 to be
answered on 25.04.2016 BY Shri Ravneet Singh regarding Social Security for Labourers.

Details of various Acts and schemes being implemented by Ministry of Labour &
Employment for the welfare of laborers including their safety, health and environment at
workplace.

Directorate General Factory Advice Service and Labour Institutes (DGFASLI), Mumbai
and Directorate General of Mines Safety (DGMS), Dhanbad are the two organization of
Ministry of Labour & Employment which implements schemes on occupational safety,
health and environment at work place.

The Schemes being implemented through DGFASLLI are:-

1. Strengthening of DGFASLI Organisation and OSH in Factories and Ports,

2. Development of Regional Labour Institute (RLI), Faridabad as an Advanced Centre of
Safety Systems for MSME and Chemical Process Units, and

3. Establishment of Regional Labour Institute (RLI), Shillong for NER.

The Schemes being implemented through DGMS:-

1. Mine Accident Analysis and Modernization of Information Database (MAMID)
2. Strengthening of Core Functions of DGMS (SOCFOD)

The e-Governance in DGMS (e-DGMS) plan scheme proposed during the 12" Five Year
Plan has been merged in to the on-going plan schemes “SOCFOD & MAMID” as their
integral part.



ANNEXURE -1

Annexure-I1 referred to in reply to parts (a) and (b) of Lok Sabha Starred Question No. 2 to be
answered on 25.04.2016 BY Shri Ravneet Singh regarding Social Security for Labourers.

The details of budgetary provisions made and financial achievements during the last three

years.

Schemes being implemented through DGFASLI

(a) Strengthening of DGFASLI Organisation & Occupational Safety & Health (OSH)
in Factories & Ports

(Rs. in Lakhs)

2013-14 2014-15 2015-16
Final Budget 342.30 | Final Budget 400.00 | Final Budget 254.00
Allocation (Excl. Allocation (Excl. Allocation (Excl.
CW) CW) CW)
Actual 334.71 | Actual 275.11 | Actual 228.46
Expenditure Expenditure Expenditure
Final Budget 587.00 | Final Budget 400.00 | Final Budget 433.00
Allocation (CW) Allocation (CW) Allocation(CW)
Actual 597.38 | Actual 400.00 | Actual 433.00

Expenditure

Expenditure

Expenditure

(b) Development of RLI, Faridabad as an Advanced Centre of Safety System for
MSME and Chemical Process Units

(Rs. in Lakhs)

2013-14 2014-15 2015-16
Final Budget 244.70 | Final Budget 300.00 | Final Budget 219.00
Allocation Allocation(Excl. Allocation(Excl.
(Excl.CW) Cw) Cw)
Actual 262.67 | Actual 244.26 | Actual 205.61
Expenditure Expenditure Expenditure

(c) Establishment of RLI, Shillong for NER

(Rs in Lakhs)

2014-15

2015-16

Final Budget

Allocation (Excl. CW)

10.00

Final Budget
Allocation (Excl. CW)

4.00




Actual 00 Actual 2.33
Expenditure Expenditure

Final Budget 00 Final Budget 223.00
Allocation (CW) Allocation (CW)

Actual 89.00 Actual 223.00
Expenditure Expenditure

Schemes being implemented through DGMS

(a)
Database(MAMID)

Name of the Scheme: Mine Accident Analysis and Modernization of Information

(Rs.in Crores)

2013-14 2014-15 2015-16
Final Budget 1.96 Final Budget 7.88 Final Budget 4.90
Allocation Allocation Allocation
Actual 1.92 Actual 3.96 Actual 4.70*
Expenditure Expenditure Expenditure

*: Subject to reconciliation with PAO

(b) Name of the Scheme: Strengthening of Core Functions of DGMS (SOCFOD)
(Rs. in Lakh)

2013-14 2014-15 2015-16
Final Budget 548.30 | Final Budget 843.00 | Final Budget 652.00
Allocation Allocation (Excl. Allocation (Excl.
(Excl.CW) CW) CW)
Actual 491.82 | Actual 687.32 | Actual 576.59
Expenditure Expenditure Expenditure
Final Budget 800.00 | Final Budget 1000.00 | Final Budget 567.00
Allocation (CW) Allocation (CW) Allocation (CW)
Actual 527.28 | Actual 798.84 | Actual 523.69
Expenditure Expenditure Expenditure




ANNEXURE 111

Annexure-I11 referred to in reply to part (c) of Lok Sabha Starred Question No. 2 to be
answered on 25.04.2016 BY Shri Ravneet Singh regarding Social Security for Labourers.

State-wise Fatal and Non-fatal Injuries in Factories for the years from 2012 to 2014(P)

Sl. | State/ Union Territory 2012 2013 2014 (P)
No. Fatal Non- Fatal Non- Fatal Non-
Injuries | Fatal Injuries | Fatal Injuries | Fatal
Injuries Injuries Injuries
1. Andaman & Nicobar Nil Nil . . 5 15
Islands
2. Andhra Pradesh 156 526 137 513 85 174
3. | Assam 8 70 8 57 13 58
4. Bihar 9 126 4 156 12 251
5. | Chandigarh 1 1 Nil 2 . .
6. | Chhattisgarh 110 321 92 380 101 71
7. Daman & Diu and 14 31 12 57
Dadra & Nagar Haveli
8. Delhi 6 18 13 14 1 9
9. | Goa 8 85 10 45 5 80
10. | Gujarat 216 2781 218 2285 240 1751
11. | Haryana 15 28 40 21 41 64
12. | Himachal Pradesh 10 11 11 23 13 23
13. | Jammu & Kashmir 8 5 . . . .
14. | Jharkhand 33 149 35 92 21 78
15. | Karnataka 76 682 68 43 . .
16. | Kerala 29 87 27 68 24 234
17. | Madhya Pradesh 45 791 48 465 59 334
18. | Maharashtra 215 2333 199 2013 187 1687
19. | Manipur . . . . . .
20. | Meghalaya 1 Nil 3 3 1 1
21. | Nagaland Nil Nil Nil Nil Nil Nil
22. | Odisha 78 335 58 104 . .
23. | Pudduchery 8 30 3 25 6 12
24. | Punjab 34 142 29 103 12 97
25. | Rajasthan 34 699 55 706 39 624
26. | Tamil Nadu 110 314 109 415 105 291
27. | Telangana e Newly created State in 2014---- 54 39
>

28. | Tripura 2 5 2 4 2 6
29. | Uttar Pradesh 72 102 129 71 45 47
30. | Uttarakhand 23 76 11 48 7 47
31. | West Bengal 62 18693 96 19250 63 19180

Total 1383 28441 1417 26963 1141 25173




Annexure-1V

Annexure-1V referred to in reply to parts (a) and (b) of Lok Sabha Starred Question No. 2 to be
answered on 25.04.2016 BY Shri Ravneet Singh regarding Social Security for Labourers.

Compensated Accidents, Amount of Compensation Paid Except Railways During 2011

Sl. | State/Union Number of compensated cases of Amount of compensation paid (Rs. in Lakhs)
No. | Territory accidents resulting in
Death Permanent | Temporary | Total Death Permane | Temporary | Total
disable disable nt disable
ment ment disable ment
ment
2 3 4 5 6 7 8 9 10
Andhra 425 383 0 808 | 2075.30 831.36 0.00 2906.66
Pradesh
2 | Assam 16 9 14 39 44.63 9.64 10.20 64.47
3 | Haryana 1 2 0 3 78.55 0.00 0.00 78.55
4 | Himachal 0 0 0 0 0.00 0.00 0.00 0.00
Pradesh
5 | Jammu & 141 65 30 236 468.15 150.93 21.61 640.69
Kashmir
6 | Karnataka 841 1171 534 2546 | 2111.27 | 2497.67 89.15 4698.09
7 Kerala 228 243 140 611 759.92 336.15 76.60 1172.68
8 | Maharasthra 8 17 98 123 44.17 11.55 1.87 57.59
9 | Mizoram 0 0 0 0 0.00 0.00 0.00 0.00
10 | Nagaland 0 0 0 0 0.00 0.00 0.00 0.00
11 | Odisha 59 14 0 73 157.46 4.02 0.00 161.48
12 | Rajasthan 111 42 11 164 447.48 60.94 17.82 526.23
13 | Tamil Nadu 1 3 93 97 0.00 1.62 1.20 2.82
14 | Tripura 0 1 2 3 0.00 2.62 0.00 2.62
15 | Uttar Pradesh 74 21 46 141 187.97 50.21 56.93 295.11
16 | Uttarakhand 7 1 2 10 8.08 1.35 0.00 9.43
17 | West Bengal 1 0 9 10 4.99 0.00 0.55 5.53
18 | A&N Islands 8 0 3 11 31.60 0.00 1.24 32.85
19 | Chandigarh 15 3 0 18 64.98 0.00 0.00 64.98
20 | Dadar& Nagar 14 40 4 58 72.70 72.70 0.59 145.98
Haveli
21 | National 90 150 5 245 197.68 93.94 4.17 295.78
Capital Delhi
22 | Lakshadweep 0 0 0 0 0.00 0.00 0.00 0.00
23 | Puducherry 0 0 0 0 0.00 0.00 0.00 0.00
2040 2165 991 5196 | 6754.92 | 4124.69 281.91 | 11161.52

Source : Labour Bureau




Compensated Accidents, Amount of Compensation Paid Except Railways During 2012

Sl. | State/Union Territory | Number of compensated cases of Amount of compensation paid (Rs. in Lakhs)
No. accidents resulting in
Death | Perman | Tempor | Total Death Permanent | Temporary Total
ent ary disablement | disablement
disable disable
ment ment
1 2 3 4 5 6 7 8 9 10
1 | Andhra Pradesh 321 74 0 395 1312.63 161.55 0.00 | 1474.19
2 | Assam 115 48 100 263 231.70 84.28 101.46 417.43
3 | Chhattisgarh 32 0 4 36 91.51 0.00 4.38 95.89
4 | Goa 15 1 14 30 64.24 1.03 6.10 71.37
5 | Gujarat 411 531 153 1095 1629.35 447.94 298.57 | 2375.86
6 | Haryana 0 0 0 0 0.00 0.00 0.00 0.00
7 | Jammu & Kashmir 83 40 18 141 375.17 73.70 16.84 465.72
8 | Karnataka 496 1150 35 1681 1606.46 1279.30 21.48 | 2907.24
9 | Kerala 412 242 136 790 1066.12 694.62 33.71 1794.45
10 | Meghalaya 1 0 0 1 5.34 0.00 0.00 5.34
11 | Mizoram 0 0 0 0 0.00 0.00 0.00 0.00
12 | Odisha 144 282 0 426 540.18 637.76 0.00 1177.94
13 | Punjab 0 0 0 0 0.00 0.00 0.00 0.00
14 | Rajasthan 87 32 13 132 118.50 56.46 15.52 190.48
15 | Tamil Nadu 0 0 0 0 0.00 0.00 0.00 0.00
16 | Tripura 3 2 5 10 12.46 0.58 0.10 13.14
17 | Uttar Pradesh 60 3 0 63 159.88 0.00 0.00 159.88
18 | Uttarakhand 0 0 0 0 0.00 0.00 0.00 0.00
19 | West Bengal 3 1 7 11 10.75 1.20 0.17 12.11
20 | A&N Islands 4 0 0 4 23.79 0.00 0.00 23.79
21 | Chandigarh 8 6 0 14 51.95 20.53 0.00 72.49
22 | Dadar& Nagar Haveli 15 29 7 51 92.03 62.00 2.14 156.16
23 | Daman & Diu 8 39 0 47 47.70 50.64 0.00 98.34
24 | National Capital Delhi 56 23 3 82 195.56 54.54 0.76 250.86
25 | Lakshadweep 0 0 0 0 0.00 0.00 0.00 0.00
26 | Puducherry 0 0 0 0 0.00 0.00 0.00 0.00
Total 2274 2503 495 5272 7635.32 3626.15 501.22 11762.69

Source : Labour Bureau




Compensated Accidents, Amount of Compensation Paid Except Railways During 2013

SI. | State/Union Territory | Number of compensated cases of accidents | Amount of compensation paid (Rs. in Lakhs)

No resulting in

Death | Permanent | Temporary | Total | Death Permanent | Temporary | Total
disablement | disablement disablement | disablement

1 2 3 4 5 6 7 8 9 10

1 | Andhra Pradesh # 199 49 0| 248 | 806.96 164.21 0.00 971.17
2 | Assam 206 128 113 447 | T773.64 237.87 113.89 | 1125.40
3 | Bihar 1 0 0 1 3.88 0.00 0.00 3.88
4 | Chhattisgarh 50 3 57 | 194.03 1.43 13.87 209.33
5 | Goa 0 0 0 0 0.00 0.00 0.00 0.00
6 | Gujarat 499 674 252 | 1425 | 2209.38 585.41 277.45 | 3072.23
7 | Haryana 0 0 0 0 0.00 0.00 0.00 0.00
8 | Himachal Pradesh 0 0 0 0 0.00 0.00 0.00 0.00
9 | Jammu & Kashmir 64 56 20 140 | 245.95 83.14 17.62 346.72
10 | Karnataka 466 1283 29 | 1778 | 1846.84 1190.36 4.37 | 304157
11 | Kerala 265 97 226 588 | 751.01 191.61 115.80 | 1058.43
12 | Madhya Pradesh 90 47 32 169 | 304.13 88.52 18.46 411.11
13 | Nagaland 0 1 1 0.00 0.97 0.00 0.97
14 | Odisha 155 259 414 | 676.32 704.50 0.00 | 1380.81
15 | Punjab 0 0 0 0 0.00 0.00 0.00 0.00
16 | Rajasthan 110 44 14 168 | 333.64 104.57 1.56 439.76
17 | Tamil Nadu 0 0 0 0 0.00 0.00 0.00 0.00
18 | Tripura 4 1 3 8 24.56 0.18 0.00 24.74
19 | Uttar Pradesh 67 62 6| 135 | 18359 58.60 0.29 242.48
20 | Uttarakhand 70 2 2 74 | 315.76 5.25 11.95 332.96
21 | West Bengal 11 0 7 18 47.15 0.00 4.34 51.49
22 | A&N Islands 5 2 1 8 12.00 4.61 0.64 17.26
23 | Chandigarh 7 2 0 9 58.78 1.56 0.00 60.33
24 | Dadar & Nagar Haveli 12 51 4 67 58.86 82.86 0.60 142.31
25 | Daman & Diu 5 19 0 24 39.51 24.79 0.00 64.29
26 | National Capital Delhi 146 164 4 314 | 599.97 324.16 4.33 928.46
27 | Lakshadweep 0 0 0 0 0.00 0.00 0.00 0.00
28 | Puducherry 0 0 0 0 0.00 0.00 0.00 0.00

Total 2432 2944 717 | 6093 | 9485.94 3854.59 585.19 | 13925.71

Occupational Disease

1 Madhya Pradesh 61 17 4 82 | 126.02 20.75 6.96 153.73
2 Tripura 2 0 0 2 14.98 0.00 0.00 14.98
3 Uttar Pradesh 46 0 15 61 75.31 0.00 12.92 88.23
4 Uttarakhand 10 8 0 18 | 124.26 31.24 0.00 155.50

Total 119 25 19 | 163 | 340.57 51.99 19.88 412.44

# Data Based on 13 Districts

Source : Labour Bureau
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